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ORDER

PER SUCHITRA KAMBLE, JUDICIAL MEMBER:-

This is an appeal filed against the order dated 05-04-2024
passed by National Faceless Appeal Centre (NFAC), Delhi for

assessment year 2010-11.

2. The assessing Officer made an addition of Rs. 30,75,000/-
in respect of cash deposits made in the bank account with Axis
Bank. The assessee submitted that these are the amounts earned
by the assessee through sale proceeds of car, loan borrowed from
friends and relatives, gift received from father in law and brother.
However, neither before the A.O. nor before the ld. CIT(A) the
assessee has not given any relevant documents. It was prayed
that given an opportunity the assessee would produce all the

documents before the JAO, the prayer of the Id. A.R. is acceded
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to directing the JAO to verify the evidences and then pass the

assessment order.

3. In the result, the appeal of the assessee is partly allowed for

statistical purposes.

The order is pronounced in the open Court on 21.01.2026

Sd/- Sd/-
(DR. B.R.R. KUMAR) (SUCHITRA KAMBLE)
VICE-PRESIDENT JUDICIAL MEMBER
Surat; Dated 21/01/2026
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